THE HIGH COURT OF KERALA

Website: www.highcourtofkerala.nic.in Phone: 0484-2562235
e-mail: hckerala@nic.in Fax: 0484-2391720

Kochi - 682 031
REC-1/65836/08 Dated : 13.05.2010
NOTIFICATION

The following is the Short List containing the Roll Numbers of candidates who are
found provisionally eligible to be called for interview for selection to the post of CHAUFFEUR
GRADE-II in the HIGH COURT OF KERALA on the basis of the practical test held from
19-3-2010 to 26-3-2010.

The Roll Numbers are arranged in their numerical sequence and the arrangement

does not in any way indicate their respective rank on the basis of the said practical test.

MAIN LIST
90011 91186 91738 92259 93159 93655
90048 91199 91793 92352 93223 93673
90052 91427 91820 92362 93266 93810
90388 91452 91846 92500 93327 93835
90533 91465 92156 92784 93360
90626 91473 92160 92944 93368
90757 91580 92182 93102 93404
SUPPLEMENTARY LISTS

1. EZHAVAS, THIYYAS & BILLAVAS

90781 91040 91262 92816 93071
90803 91190 92781 93001 93672

2. SCHEDULED CASTES

90026 90721 91685 93827 93859



3. MUSLIMS

90009 90566 90963 91446 93155

4. LATIN CATHOLICS

90430 90564 91333 91377 91701

S. OTHER BACKWARD CLASSES

90295 90888 93214 93309 93832

Inclusion of Roll Numbers in this list is purely provisional and subject to scrutiny and
admission of applications on absolute basis. Inclusion of Roll Number in the short list does not
confer any right on the candidate to be called for the interview or for subsequent inclusion in
the Ranked List.

The Short List is prepared based on the details furnished by the candidate in the

application and subsequent claims made will not be entertained at any stage.

The candidates belonging to Other Backward Classes included in this Short List, who
are required to produce Non Creamy Layer Certificate as per G.O.(P) No. 81/2009/SCSTDD
dated 26-9-2009 shall produce the same along with the other documents as and when called
for. Such candidates in the Main List who fail to produce the required Non Creamy Layer
Certificate will not be entitled to the benefit of community reservation and will be considered
as Open Competition candidates. As regards such candidates in the Supplementary Lists of
Other Backward Classes, their Roll Numbers will be deleted from the Short List without further
notice, if they fail to produce the Non Creamy Layer Certificate.

The date, time and place of interview will be intimated in due course.

(By Order)

D. Sreevallabhan,
Registrar General.



